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SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

Civil Appeal N0.1297-1298/2002

RAMA SHANKER SINGH Appellant (s)
VERSUS
CHANCELLOR,PURVANCHAL UNIVERSITY & ORS. Respondent (s)

(Summons for non-prosecution)

Date : 11/11/2002 This Petition was called on for hearing today.

CORAM :
HON’BLE MR. JUSTICE DORAISWAMY RAJU
HON'BLE MR. JUSTICE SHIVARAJ V. PATIL

For Appellant (s) Ms. Niranjana Singh,Adv.

For Respondent (s) Mr. K.N. Rai,Adv.

UPON hearing counsel the Court made the following
ORDER
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It is reported that the office report has been
complied with.
Summons for non-prosecution are, therefore,
discharged.
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(Neena Verma) (K.K. Chadha)
Court Master Court Master



